NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH

COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 02.03.2020

PRIORITY CAUSE LIST-1

PRESENT: 1. Hon’ble Member (J), Shri Rajeswara Rao Vittanala
2. Hon’ble Member (T), Shri Ashutosh Chandra
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Heard Mr. Sandeep Christopher, learned Counsel for the Petitioner and none
appeared for the Respondent.

The matter is still pending before the Hon’ble Supreme Court and stay has
been granted vide order dated 21.10.2019.

Post the case on 01.04.2020. In the meanwhile the parties are directed to make
a mention if any order is passed by the Hon’ble Supreme Court
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